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FOOD DISTRIBUTION THROUGH MOBTLE APP

13595. SHRI RAKESH STNGH:

Will the Minister of GONSUMER AFFAIRS, FOOD AND PUBLtc
DISTRIBUTION sctrl{dr arri, ur6u gih Trdvh-fi Fffr{ur i* be pteased to
state:

(b) whether poor people who cannot afford mobile expenditure are
likely to face difficulties as a result of this decision;

(c) whether the consumers who are havang mobiles are not considered
poo4 and

(d) whether the Government proposes to take any measures to solve
the problems of the beneficiaries?

ANSWER
MtillsTER OF STATE FOR MtiilSTRY OF CONSUMER AFFAIRS, FOOD &

PUBLIG DISTRIBUTION
(sHRt DANVE RAOSAHEB DADARAO)

(a) to (d): The Department of Food and Public Distribution in
collaboration with al! States/UTs is implementing a scheme on'End-to-End
Gomputerization of TPDS Operations' to improve the efficiency and
transparency in Public Distribution System (PDS) operations. Under the
Scheme, the automation of Fair Price Shops (FPSs) is also being done by
the respective States/UTs, which involves the use of Electronic Point of
Sale (ePoS) devices at the FPSs for sale of foodgrains and electronic
record keeping of all sale transactions and authentication of
beneficiaries. The subsidized foodgrains are being distributed by State/UT
Governments to the beneficiaries under NFSA using these ePoS devices
which are installed at about 4.44 lakh FPSs out of a total of about 5.34
lakh FPSs in the country.

**!a*

(a) whether food items at ration shops are proposed to be distributed to
the eligible beneficiaries through Mobile App;


